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Mr. Speaker: We adjourn for lunch
now.
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The Lok Sabhg then adjourned jor
lunch t1ll Fourteen of the Clock.

The Lok Sabla re-assembled ajfter
Lunch at Fourteen of the Clock.
[ My, DepuTY-SPEAKER 1n the Chair]
DEMANDS FOR GRANTS—contd.
MinisTRY OF EXTERNAL AFFAIRS—cONtd

Mr. Deputy-Speaker; Dr. Lobhia may
resume his speech,

He pax lifted the debate, by quoting
Kalidasa, to Himalayan heights 1
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Shri Bakar Al Mirza (Secundera-

bad) Mr. Deputy-Speaker, Sir, to-
day, West Asia 1s very much n our

Agaba had been blocked, and, there-
fore, Israel had 8 right to attack.
Some hon. Member on my side, Shn
Manabendra Shah had compared this
with the attack on us by Palustan in
the 1985 war. I am very much pained
to hear this, Here is the document
cntitled Newe of Israel issued by the
Consulate of Israel in Bombay. And
this is when 1t says:

“Defending herself along the
horders was thus an mpessible
task. She could only save herweif
by going beyond her borders™

Then, it says:

“Surprise air attack to infuct
un the enemy maximum itial
uamage was necessary ",

Then, 1t comes to the conclusion:

“The Israeh plan tzht emerg-
ed was dictated by the above con-
siderations ',

and the summary Is:

*Surprisc was the basis of the
operation. She had, therefore, to
tesort to aggression.”.

This 1s what has come out from the
uocument circulated by the Consulate
of lsrael. In such a case, what should
we¢ kave done? The case of Pakis-
tan was different. Pakistan had at-
ta ked us and we had gone in self-
defence. But, here there was no sat-

could act. Therefore, thus attack of
israel was deliberate, planned and
really vindictive,

Shri Masanj quoted Prof. Toynbee.
But he forgot to mention that Toynbee
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[Shri Bakar Ali Mirza)
countries but ‘we’, that is, the British,
the Germans and the Amsricans are
mesponsible for the present confliet.
This is what Toynbee said and he was
not properly quoted by Shri Masani

What 1s the alternative? The alter-
native plan given by UK and USA
15: recognition of lsrael and free

the war aims of Israel If you surren-
der at the very outset and acoept the
aim of the adversary, where 1s the
need for further talks? Hence, the
stand that our Government have taken
is really the correct one.

As for recognition, we must remem-
ber that Israel was created—and it 1s
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have not banned the Jamiat-i-Islami
We have not banned the RSS, So
how can we, pining and feeling pain
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1 will go further. Apart from the
recent debate, & person like Sir Alex
Dougias-Home says:

“The only modification likely
would be an international guaran-
tee 8o specific as to amount to
automatic respense to aggression”.

This is in favour of Isrsel. Why then
a delayed response in the case of

when it 13 the other way about?
Further, I would like this House

“If in their state of bankruptcy
and desstution in the next six
months, Ecypt had to turn io the
US for wheat or other aid, Britain
should impress on the US that
they have leverage which ought
to be used in order to ensure that
the international waterway is open
to shipping of all nations™

“It should be integrated with
Itrasl”

As regards the Walling wall, he says:

“It bad net basn taken simply
to be handed back”
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These are neot just his personal opi-
nions. Let us see what Mr. Aba Eban,
o their Foreign Minister says. Only last
week in London in an interview 'he
said: ‘Territorial questions would be
reserved for - peace discussions’.
About Jerusalem, “Israel is not con-
templating withdrawal”.  So this is
the attitude of a country which, I am
sorry to say, is finding support in this
House.

The UN is the hope of mankind. If
it is to fail, then the hope of mankind
is shattered. But what do you find
if you look around. If there is a
conflict involving big powers, as in
Korea or Israel, there is some settle-
ment. If they are not interested.
things remain. Let us not forget
what happened about our own Kash-
mir. We took the matter of our own
accord to the UN saying, ‘Here is
‘the aggressor; please declare him so’.
What did the UN do? What did the
Big Powers do?

Shri Nath Pai (Rajapur): What
did Nasser do?
. Shri Bakar Ali Mirza: My hon.

friend is asking ‘What did Nasser do?’
Your policy does not depend upon
what Mr. Nasser does or what Mr.
Aba Eban or Mr. Ben Gurion or
anybody else does. Nepal did not
vote with us when that resolution was
put to vote in the UN. Does that
mean that you will change your policy
towards Nepal? You must give some
specific reasons for following a parti-
cular policy.

We took our case to the UN. They
not only did not condemn Pakistan
as aggressor, but equated the two.
There the line is drawn for the last
twenty years; bitterness is growing,
‘enmity is aggravating and our
troubles are not coming to end. It
was a simple thing for the UN to
declare Pakistan as the aggressor. It
was a simple fact which was admitted
latter on.

Similarly, today they are posting
Gen. Odd Bull to watch the Suez
Canal on both sides. Probably the
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cease-fire line will stay and things
will go on lingering, I do not know
for how long.

I have done with Israel and come
now to the question of China. It is not
only a problem but is also a puzzle.
There is a great deal of talk about
collaboration and collusion between
China and Pakistan. @ What exactly
do we want? Why, day in and day
out, should we talk about the China-
Pakistan collusion? Is it for» the con-
sumption of foreigners? They have
their own ways of finding out how
things are. Is it for our own selves?
Then I ask, what particular steps,
either as a matter of defence or in
terms of diplomatic action, are we
taking to counter this tremendous
collusion? I have got my own doubt
about this collusion. Is it not possible
that Pakistan might be serving as an
‘American’ window in Peking? It is
quite possible. How otherwise do we
explain America getting unnerved
when anything happens anywhere but
not reacting when Pakistan has inti-
mate relations with China?

Seven hundred million people
cannot be wished away. Neither can
five hundred million people be bul-
lied without the bully paying for it.
The choice before us is war or peace.
The same choice is there before China,
and the same stakes are there. There-
fore, people say it is Chinese madness.
Is China trying to find a soft spot,
or does she need enemies so that there
is internal cohesion and there is sup-
port for Mao Tse-tung? Or is it not
possible that their mind is condition-
ed by the Russian revolution? They
know that in Russla, because of this
cordon sanitaire all round and the
whole world being an enemy, Russian
nationalism was able to succeed and
win the battle of communism. Simi-
larly, they do not go far enough to
provoke, but they want to keep this
tension. Otherwise, why do they go
round and provoke all these freendly
countries. Therefore, we must under-
stand what China wants. Any posi-
tion of hostility or war is playing the
game of China, that is what I want



towards the self-interest, enlightened
self-interest, of the country

We have been told by successive
Prime Ministers that this nonalign-
ment Is not a negative principle, but
it is a dynamic principle. Of course,
I believe it 1s a dynamuc principle, and
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foreign policy of w Covernment, 1o
be decided through fear? Pakistin
will not come to our ald, nor will the
Arsb countries come to our help,
when we are in trouble. We have to
safeguard our own Interests through
our own strength and through any
aliance that may be helpful to us.

Take the question of Tibet. I am
not going into the details of that gues-
tion. I have spoken gbout it several
times. The claim of China over Tibet
1s based upon its right of suzerainty.
1 submit to my communist friends that
suzerainty i1s an impérial conception
They are sanctioning that imperial
conception becsuse it 15 the case of
China If any other country based its
claim on conquering another country
on suzeraintly, they would have said
this 15 imperialism, but thev are pre
cluded from saying so because it s
China. If they are really students of
Marx and of Engels, and even of
Lenun if they were not only the discl-
ple« of Mao, thev would have consi-
dered this as an imperialist conception
by which no countrv cap lav clam
over another country I leave 1t
there

Now we come to this recent ques-
tion of West Asia I belleve, as we
all believe, that when Israel was set-
tled as a nation in the country occu-
pied by the Arabs in Palestine, it was
an act of injustice. but who commitied
that injustice® It is not the Israel:
people The Israehi people had al-
ways considered that they would one
day return tn their promised land,
they had never made any bones about
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mitted a great mistake in withdrawing
that force at the instance of the Arab
world only. He did not consult, so
far as is known, Israel. He did not
consult the UNO itself, but he with-
drew the force. Today, when they
want to bring peace, they agamn want
international observers, having with-
drawn them once, which was the only
theck to the conflict between Israel
and the Arab world. So far as con-
stant incursions are concerned they
were there all the time as they are
between India and Pakistan.
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a private talk with the Prime

attacked. Can you decide betwen the
= commission of Inquiry to decide who
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slliance. Nobody wan.s
alliance with ys. What advantage
ceh we give to them? We can give
7o advantage; but we must come to
some understanding with cericin
nations. Le. it be Russia; let & be
gven China if it is willing; let it be
anybody in the world. Let us realise
that we cannot stand alone in «his
world; that Russia cannoi stand alone
in this wo 1d against Chinese attack;
that America cannot stand alone
against the at ack of Russia or China.
[f we think that we can stand alone
and oppose China and Pakistan and
any other enemy that ‘may arise here-
after, then I 'hink that we are day-
dreaming. We do not know the ABC
of internationat politics which de-
vends upon strength.

military

When our External Affairs Minister
was asked, “Why are you keeping our
gmbassy jn China, and why don't you
cut off diploma'ic relations with
China,” he said “we have a window
there” It is not that we h=ve a
window; it is China that hag a window
here.

An hon. Member: They have a door.

Shri J. B. Eripalani;: They have their

. dank by which they subsidies money
" ta our internal enemies. So, it is not
wWo who have. a window; it is they

n: who have a window. I submit that if
~ ¥you hal a window in Taiwan, you
. would have known whether they are
strong or weak, whether they are
prosperous or not prosperous, whe-

. ther their friendship would be useful
¢o us or not. If you had a window
in Israel, you would not have been
s0 forward in support of the Arab
world; you would have known how
far Israel was capable of dea’ing with
the Arabs alone. You know that
$oday' one member of the Arab world,
Baudi Arabia, hag said that “we have
investigated and England w=s not
goncerned in -this busipess therefore
We are going to supply them with oil.”
I3 that true or no*? If you had a
ittle window in Israel. you would
ave known tha¢ even if they were 20
imes, all Arabia combined together,
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it would not be possib.e for ~ihem
alone to defeat Israel, small as it is.
Why? Because every man and woman
Knows in Israel the stakes ¢hat are
mvolved. They know that if | they
are defea.ed by the Arabs they would
be wiped off the face of the globe.
The Arabs have said that they want
to wipe them off into the sea.

So, we must be careful in these
things. Have a li tie more diplomatic
wisdom than going on blindfoldedly
and cut of fear of this man, that ‘man
and the gther man. No d'plomacy can
proceed from fear. It can only pro-
ceed from p=2ople who are courageous,
who are willing to take risks, That
is all; thank you.
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gm o fud oY wwder 7, wg
qfmf s -~ & Tausy A1y
sqma ¥ W 1 0T 35 &L, To Qo
aree &1 e fet ¥ 8, AfeT Tvw
swmgrm N IIFH W
fod g0 vo Wite ¥ g7 wfiw X
LR L LR
Shri Mancharaa (Madras North):

Mr, Deputy-Speaker, ag & represeia-
tive of the DMK party, I want to

we think that it is our bounden duty
1o express our views on the issues re-
lating to West Asia, lsreal or Egypt,
and other countries which are now
facing, a serious crisls.

that my party belongs neither to the
American lobby, nor to the Russlan
lobby the only lobby to which my
party belongs Is the Indian lobby....

Shri Nath Pai: It 15 South iadian
lobby.
Shrl Manoharan: and this is

compietely in consonance wnth the
genius ang leadership of my party.
Much has been zaid about the
foreign policy followed by the Gov.
ernment of India. The Governmeat
of India 12 being accused of following
& policy of oscillation or wacillation,
as my hon. friend, Shri Nath Pal used
to say very often. I think in Politics
and in the international arena we talk
too much and do little The result is
the image that we have built up is
being threatened to be denigrated in

logical provocation has landed this
country into this miserable plight
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Utilising this opportunity, I want
to sey on behalf of my party some-
thing =bout the West Aaian erlsis.

for peace, definitely peace of the liv-
ing, not the cold stillness of the
rave,

Iirael today remains a dangerous
spot, & military spearhead of the West,
capable of starting a global war at
any time. The very creation of Israel,
as our Foreign Minister once said,
has created tension in that part of the
world. The very creation of Israel,
according to some closely connected
with the lobby of the Government of
India, has created misunderstanding
§n the minds of the Arab nations. It

known, after having sppreciated and
understood that the creation of Israel

ag hesitation to have diplomat'c rela-
tions with Israel, that is thoroughly
illogica) and I cannot understand how
we are going to reconcile these two
extreme positin,

But one thing I want to say. Israel
claims that Palestine is their home-
land, the religious home of the Jews
since thousand years ago. But they
to forget that thousand years
was created, Palestine
b homeland, that it was

I
|t g % it
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ford to lose friendship with these
countries in the :intermational field.
is is another thing that will defi-
nitely help and benefit this country.

~ I want to say a word as to how long
- we can suffer from certain lamentable
degacies which the late Prime Minister
Nearu bequeathed and which are
- continued by the present Government.
\

A word about China. I do not like
to say much about it because every-
body has talked about China. It is
very clear and it is proved also that
the so-called cultural revolution of
Mao’s empire has ceased to be an ex-
_portable commodity and much less
even for internal consumption. China
has created animousty with =0 mony
- countries around. for example, Burma,
Indonesia, and Nepal. These coun-
tries have highly resented the actions
of China. China shoul'd be comple-
tely isolated. China hers=lf is getting
iso'ated from the intermational ethics
and, what I call, decency.

One more word, about Tibet. Much
- had been talked aboat Tibet three
‘days back wnen the Resolution on
‘Tibet was being discussed on the floor
of the House. Our Foreign Minister,
Mr. Chag)a, said, “Though I have got
‘enough s,mpathy wi:h the people of
Tibat, though I appreciate their pre-
sent position, we cannot do anything
'simply because historical facts pre-
vent us from doing things.” He
'said—if my memory is correct—that
in 1956, after that Agreement, the
suzerainty of China vver Tibet had
‘bezn accepted by India. He claimed
it as a historical fact. I sav that it is
‘a histor cal blunder committed by the
«Government of India. Today, the
posit’on is different. There are 45,000
Tibetan refugees all over the world;
they have no hope at all. Arguments
@re advanczd by some people that
Tibet has not been an independent
icountry. Here is a positive proof that
Tibet has been an indep=ndent coun-
trv. in th- oast. from 1910 tn 1936,
In o~dar tn prove that. T eav. it is in
1066 that China invaded and Tibetan
ple were driven out.

ASADHA 26, 1889 (SAKA)
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Now, they are like nomadic men and
so many times the Government of
India have been approached by Dalai
Lama to help them. I request the
Government of India to forget the
past commitment. That haa been
done without a proper appreciation
of the situation. The situation now 1s
different. Now, the people of Tibet
under the dynamic leadership of
Dalai Lama have come forward to

you for help. It is the duty of the
Government of India to liberaie
Tibet. I hope the Government of

India will, once again, consider that
also.

15.28 hrs.
[MR. SPPAKER in the Chair]

I want to say a few words about
Vietnam. I do not want to say much
about that also because so many Mem-
bers have spoken about it. The one
thing that I must say in this matier,
is that we have identified with the
Government of India’s stand with some
reservation. We must be still more
effective. I want to say one thing on
the floor of the House that I congra-
tulate the brave people of Vietnam
who are striving their very nerve for
preserving their freedom. History
wil] definitely re-ord it. While I talk
about Vietnam, I talk about North
Vietnam obviously. The people of’
North Vietnam under the dvnamc
leadership of Ho Chi-Minh are trying
to re-unify Vietnam which has been
divided between the two parts. I had
been to Algeria. During 8 vears of
solid fight., 15 lakhs of peonle have
been massacred and butchered by the

French dnamination. But u'tima-
telv what happened, what
resn'ted? You know. Algeria is an

indepe~dent coumtry todav. There-
fore. I am confident th=t the dav will
come when Vietnam liberates herself
from twe clut~rheg of foreiem domina-
tinn a-~A dec'2res herself 2s an inde-
pendent country.

Fin="% T want to say something
abont Cevion. The Implement~tion
Agreement R'11 has alreadv heen
passed. The Government of Ind‘a has
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[Shri Manocharan]

entered into an agreement with
Shrimabo; the historic Bull, the hus-
toric Pact, Shrimavo-Shastri Pact Im-
plementation Bill has been passed in
the Ceylon Parhament after much
debate and fight, Everything was all
right. Something has been done, but
before implementing it, they are send-
ing 525,000 people as repatriates to
thus part of the country. I would
1equest the Government of India to
consider only one thing.

the speedy disposal of applications
or the transfer of assets of these
repatriates The Ceylon Govern-
ment will do well to realise that
these repatriates deserve a gene-
rous financial settlement, ag they
have been largely responsible for

as an accusation but as a feeling,
agonived feeilng, of the people of my
part of the country. Therefore, 1
request the Prime Minister as well a2
the Minister of External Affairs, who
is often considered hy the people of
this country 25 an absent-minded

somathing which one has smd ree
peatedly. I should have liked to avoid
saying them this time, but same hon.
Membets of the opposition have again
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domination and we, at least my gene-
t.i_on, cannot forget the atrrogance—
it the humiliation—o: the domination,
;érefore, it is natural for us to
speak out when we see similar things
aappening to vther peopie. Even
hen we were fighting for our own
independence, we spoke out for other
inf_ie‘pendence movements; we spoke

jands. I think, that in turn gave us
strength and helped our movement.
- Today also we cannot isolate our
policy in this; we cannot isolate our
uyeq from what is happening else-
nwhere It is said many times: why
are we bothered with what is hap-
N

- dening outside when there are so
- many problems within India? But at
n0 time in history was any country

- fully isolated. Certainly, in this
century and in this part of
“h century, there cannot be

1solation, when we are also closely
Jinked with what is happening in
other countries. It may be all right
or some gmall countries who are not
50 closely linked with various streams,
who have not been through a freedom
struggle, who have not got our racial
m'emorles to keep aloof; but it is
possible for Indis, it is certainly
not possible for this Government to
‘keep aloof from what is happening in
the rest of the world. Whenever we
‘Have not spoken out loudly, it is the
*hembers of the Oppuosition who have
.- icensed us then of sitting on the fence
'qnd of not speaking as loudly as we
] ght have.

Much has been said about non-
ahgnmﬂnt I have. here in this House
and outside this House, repeated tims
d 3gain that non-alignment has at
0 stage meant neutrality. There are
nly two .ways: either you are non-
iened or you are oliened: I would
ike to ask my hon. friends of the
dpposition this: when they cricitise
on-alignment, does it mean that they
vish us to be aliened and, if so, with
hom . with which alliance, with
ghich eountrv?  Of those. who suveak
r2inst non-alienment. we have a
ight to ask this question, we have a

ASADHA 26, 1888 (SAKA) External Affairs)
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right ta have an answer to it from
them.

‘Shri J. B. Kripalani: Any country
tl_lat helps us,

S8hrimati 1Indira Gandhi: When
there were two main Blocs, the object
of non-alignment was to achieve a
detente. My hon. friend opposite,
Mr. Masgani, accused ug yesterday of
preventing such a detente between
the two super powers. I would like
to tell him that, far from preventing,
if today there is a blurring of these
blocs, if there is a tendency for them
to talk more and to be a little closer
together, it is largely because of the
policy of nonalignm~nt followed not
only by India bui by an increasing
number of ceuntries all over the
world. This is not merely my opinion;
it is the opinion of many people in
the world, including some of the peo-
ple whom Mr. Masani admires. (In-
terruption). He knows best; I need
not say., - b 5

b

 Today it is not just a questicn of
people coming together. We still be-
lieve in the necessity of peace, and
when I said earlier that we could not
remain isolated from what was hap-
pening, this is one of the main reasons;
whenever there is a war, it affects
us; it affects our economy; it affects’
not only the Government’'s policy but
it indirectly affects the lives of all the
people of this country by pushing up
prices, by making the availability of
certain things difficult and so on. so
that we have a stake in peace. It is
not that we are just talking about a
high ideal, but it is something which
i3 very essen’ial to our survival, to
our existence :nd to our development,
So, we are interested in these
countries coming -together. But we
have to see on what issues they are
coming together., how that is going
to affect us, how it is going to affect
our national interests.

We are idealistic in our thinking
certainly, but. I do-not .think that
our idealism is' in any way divoreed
{rom -the interests of our people: .~
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India's voice has not counted. They
1t is India’s voice and it is Tndia's qu'ﬂ

whether they take a more aubtle dis- are free to say s0. But it does not
other international....

m
mweto
stvereignty, whether these moves are  feel that in all these tweaty years,

or to push us into a frame of action  persistent efforts at the UN and

gulsed form. Sometimes, emotional, after the historical facts.
vesponses are deliberately engineered  alter the facts thet on many occasions

by way of direct external pressure or

t6 damage the balance of our policies
which is not really in our interest.

Shri Hem Barua (Mangaldai)
Forums.

when the Korean

dghting was on, India produced a

resolution, We were blamed by both

For instance,

sides right and le t that it was a very
wrong thing to do and we were leti ng
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Shrimati Indira Gandhi: We have

not separated Hap Par from the rest
of that land We do not accept
Pakistan’s occupation of that land;
Pakistani occupation of our land
covers a great desl more than just
those two or three peints

Shri O. P, Tyagi (Morebgdbad) In
action she has accepted that.

Shrimati Indira Gandhi: We did
accept 3t for a parhicular purpose, It
there was time, I could go into the
whole thing, the Tashkent Declaration
ete.

8h+i Bal Raj Madbok: Now there is
a road from Kargil to Leh. With this
road, she will know what purpose it

5

Mr. Speaker: Order, order. Let her

!

sic wq few® . g e T 9w A
SET AW g A ST T
Shrimati Indira Gandhi: The point

is that all these events are not 1solated
and we have to assess their total
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nation Commission was not called 8
non-proliferation commission, but
the Disarmament Commission, We
believe in total disarmament and we
think we should work towards it.

Shri Masani also dwelt at great
length on the nuclear shield and
blamed us for not following it up
Actually we cud take the initiative
Shn Masani knows that Smij L. K
Jha went to vartous places in that
connection. Earlier on; Presdem
Johnson had made a statement. How-
ever, that was a unilateral declaration
and it did not really call for any
application on our part. We welcome
what President Johnson said. Bu'
what we would like to see, and what
we feel is necessary must have also
1s a guarantee given by all the nuclear
powers or at least a3 many of them
as would find it possible to do so and
belonging to the different camps, t0
the non-nuclear countries—that i
nuclear weapons are used agamst and
of them by & nuclear power, the others
would rally to their support. Thlt
would act as a deterrent to any
nuclear power.

of wy feedt 7% @Y £, e !
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was sent along? What has happened
since then?

L]

. Shrimati pudira Gandhi: I do -0t
think it is for us to keep on taking
the initiative. We have made our
position clear. We have not really
had any positive reply.

« Shri Samar Guha: You will neither
make an atom bomb, nor accept 2
nuclear shield. What is the positive
policy followed?

. . Shrimati Indira Gandhi: We should
work towards certain objectives. Even
if there is such a shied forthincoming
for the non-nuclear powers, we should
go a step further which would lead to
the banning of the use of nuclear
weapons against non-nucleur coun-
tries, in the same way as the use of
poison gas has been, by treaty, declax-
ed unlawful. That is the only way
in which it would help.

" Shri J. B. Kripalani: Poison ga: .3
not the monopoly of any nation.
o) ag famd  qraa e ¥ rda
o FRFT T FET BT 7 T HAT A

Shrimatl Indira Gandhi: That is
the whole point about the non-prolife-
ration treaty, that it seeks to stick
to the status quo. It tries to have a
freeze. The status quo cannot exist
0nce China is a nuclear power and
would not anyhofw be a party fo such
a treaty.

- I was very sorry to hear that Shri
Bal Raj Madhok made certain remarks
regarding a lobby in the foreign office.
There is only one lobby in any depart-
ment of the Government, and that is
e . Indian lobby. Perhaps Shri
a thok is thinking of lobbies elsze-
here,

!’I

~In this connection, the name of gne
our. officers was also brought .in
you know, there are definite ruies
gainst naming officers in parliament

ASADHA 36,.183% (SAKA) External Affairs)

12424

in this manner because they are not
here to protect themselves. Once
before, an hon. Member of the Oppu-
sition had made an unfounded allega-
tion against this officer and at tha®
time, my distinguished predecessor,
Shri Lal Bahadur Shastri, stoutly
defended him. Such statements, spe-
cially when w2 bring in religion, other
such factors c¢nly help to weaken the
fabric of our society. The officer men-
tioned is an able and experienced
officer who has acquitted himself well
in very difficult circumstances. There
has been absolutely no occasion %o
doubt his loyalty, and I must tell the
House that I have confldence in his
integrity.

I have spoken rather generally
about certain matters because I felt
that this whole question of foreign
policy has to be put in a certain pers-
pective. I would have liked to go in
greater detail into certain matterxs.
But 1 am sure that my colleauge, th2
External Affairs Minister, will do so
ably, specially as he has been in
very close touch with the leaders of
the delegations from other nations at
the UN and knows what has been
happening there. But I should like to
repeat that when it is a question of
our security, when it is a question o7
defending ourselves—of course the
Army is very important, it is the first
defence—but the unity of the people.
giving an impression that we are ail
solidly behind that Army, is equallx
important. I do not often agree with
Dr. Lohia, but I do agree with what
he said with regard to equating
poverty, the conditions in the country,
with defence and foreign policy. It
is a very relevant point and that is
why government policy in this or in
other matters is directed towards
taking things in a particular direction
which makes it stronger, step by step.
We are today not perhaps as strong
as we would wish ourselves to be, bui
we are making  every effort at the
moment to gain that strength, botl
amengst the people and also in regard
to the defence forces. It is this ltnited
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strength of the. peoplé, of the defence
forces backed by a united and disci-

plined people, that will carry us
through. I say this about discipline.
because although hon. Members

opposite would like us toc be strong,
sometimes they are not equally keen
on discipline. I da not think you can
have strength unaccompanied by dis-
cipline. So if we take these things
together, I think that we will march
forward and we shall achieve the
objectives of our foreign. policy.

15.59 hys,

MOTION TFOR ADJOURNMENT—
eantd.

ALLEGED FAILURE OF (GOVERNMENT .TG
KNSURE SECURITY FROM .ATTACKS BY
NAGA 'HOSTILES IN i ORDER AREAS OF
-AssaM AND Mau:eUur—Contd.

Mr. Speaker: Nobeody can make &
speech in one minute. So we can
start with the adjournment motion
now.

Shri Hem Barua (Mangaldai): Sir,
1 move:

“That the House do. now adjourn”.

I have gone through the statement
made by the hon. Home Minister
on 15 July in this House with duc
care and caution. I congratulate him
on the siraight forwardness that he
has imported into his s‘atement. When
the. Home Minister .gave an account
of the diabolical killing of 23 armed
constables of the Central Reserve
Police. and one more on the same
dayf-that comes to 24—there was a
shudder in this House. I would sy,
that. that shudder was very legmmate
because there is one thing common
amongst Indians, that. is, patriotism.
These .24 armed constables who died
on- the. Tam.englong Imphal Road are
patriots, - brave souls. We, pay our
hamage 19 them because it is they
who are holding high the banner of
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Indian freedom in this difficult ter-
rain, in these difficult mountainous
regioris. The Home Minister has said
that the hon, Prime Minister has sent
Rs. 24,000 to their families. I would
say that that amount is very meagre--
Rs. 24,000 for the families of 24 per-
sons killed. I hope and trust that
the han. Home Minister would try io
increase the amount.

16 hrs,

" The statement of the hon. Home
Minister pinpoints three basic th.nz2s:
(1) the extension of this agreement
for the suspens of operawodas on
the Naga hostiles callel cease-fire
agreement to areas in Manipur, the
Tamenglong Division particularly,
which was beyond the pale of Naga
hostile aciivides before; (2) the use
of automatic weapons by the Naga
hostiles in this killing operation; and
(3) that the Government takes &
serious view of these developments
in that part of the country. Added
to these three basic poinis that have
been pointed in his statement, I may
draw your attention to the statement
made by the hon. External Affairs
Minister on 10th July on the floor cf
the House when he said that peace
and order, law and order, are main-
tained in Nagaland.

My objection is this. This demand
for a sovereign Nagaland was first
adumbrated on 21st May, 1947 by the
Naga National Council of which
association or organisation Mr. Phize
wias the President. \And then’ the
Naga hostiles rose in armed  revolt
against ‘the Indian Government in
1954. Since 1954 there has been ne
incident in this area of Manipur. These
areas of Manipur were comparatively
calm and quiet. By’ extending this
so-called cease-fire- agreement to these
areas of Manipur, the hon. Home
Minister has allowed the fire of rebel-
Hen- to- burn there, as a result af
which our personnel are killed. 1
do’ not know why this was allowed:




